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No specifications, as such, in regard 
to tire quality of the dal and vege
tables have been prescribed, but j?ocd 
quality, according to the general local 
tastes, is required to be maintained.

(b) That the appll'fation of the 
existing Acts of tlie U.P. Government 
has resulted in the use of Dalda in 
Refreshment Rooms in U .P . ,  has not 
come to the notice of Railway Ad
ministration,

The reH'ent revision In rates has 
been based on the presumption that 
there will De no changes in tlie present 
cooking medium, which is generally 
pure vegetable ghee. The revision does 
not preclude, hv̂ wever the use of ghee 
at the option of the contractor, pro
vided’ the standard rates are not ex
ceeded.
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P o s t a l  E x a m i n a t i o n  

5<)1. Shri Deogam: Will the Minister 
of Communications be pleased to 
state:

(a) whether some candidates at the 
Post OITice and R.M.S. Accounts 
examination held in Ranchi (Bihar) 
in May 19154. for promotion to clerical 
cadres of the Departmental candidates 
were alleged to have copied the 
answers of another candidates.

(b) the circumstances under which 
ii was possible for the candidates to
copy;

(c) whether a chart of seating 
arrangement in the examination hall 
was maintained;

(d) the action taken against the 
candidates who were alleged to have
copied;

(e) whether the candidate whose 
answer book was copied, was also held 
guilty; and*

(f) whether the officers who were 
in charge of the proper conduct of the 
examination and/or in custody of 
answer books are also to be blamed?

The Deputy Minister of Communica
tions (Shri Raj Bahadur): (a) Yes. A
case of copying was reported fronv 
Ranchi last year in the qualifyifng 
examination for selection of clerks to 
the Post Office and R.M.S. Account
ants cadre.

(b) The candidates were enabled to 
copy due tv; the slackness of the in- 
vigilation.

(c) No. In view of the very limited 
number of candid^ates, the seats were 
allotted by the Supervising Officer 
with all possible care.

(d) Five of the candidates hav» 
been debarred from appearing in all 
future departmental promotion ex
aminations.

(e) No. There was no evidence to 
show that he had connived In llie 
act.

(f) Yes. The official during whoae 
period of invigilation the copying took 
place appears blame-worthy.

iRKiCATioN F a c il it ie s  I n  T h ip u r a  .

562. Shri Biren Dutt: Will tin
Minister of Food and AgricuMure be
pleased to refer to the reply givcii to
starred question No. 1767 on the Mlh 
April. 1954 and state:

(a) whether any further steps have 
been taken to erect culverts and




